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MR. SPEAKER: No questions,
But I do not rule out any discussion
later on.

SHRI S, M. BANERJEE: During
the lock-out the employees will not
get any salary. I want to know
whether the Chairman will get his
salary. .. (Interruptions).

MR. SPEAKER: Nou questions
according to procedure after the
Minister’s statement. But I have

told you that [ do not rule out any
discussion later on. I have made ihe
pusition very clear.

12.10 hrs.
MOTION RE: ANNUAL REPORTS
OF UNIVERSITY GRANTS COM-

MISSION FOR 1970-71 AND
1971-72—Contd.

MR. SPtAKER: We now tike
up further consideration of the

Annual Reports of the University
Grants Commission.
Shri Dinesh Chandra Goswam)

to continue his speech.

SHRI DINESH CHANDRA GOS-
WAM[ (Gauhati):  Mr. Speaker.
Sir, while discussing the U.G.C. Re-
ports, on the last occasion I was
submitting that though there hus
been a great deal of horizontal de
velopment in education, there hus
not appreciable vertical develop-
ment in, education. The education
standard has not gone up to the
desired extent.

Education has two  objectives to
serve, firstly, the limited objective,
to equip a man to earn his liveli-
hood and the broad objective, to
equip a man so that he ean contri-
bute to and participate in  socio-
transformation of the

economic
society. Unfortunately, the present
day education system lacks direc-
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tions, lacks leadership and also lacks
commitment to the objectives for
which we all stand. It lacks direc-
tion because, as we know, every
vear, thousands of boys and girls
come out of the pipeline of universi-
ties but the moment they enter the
world to earn their livelihood, they
find themselves in an absolutely
helpless position. They come with
high hopes; they expect that educa-
tion system will give them sometn-
ing by which they will be able to
fight in their struggle for existence.

But the moment they enter world,
they find that education system
which they wunderwent at a heavy

cost has not equipped them enough.

There was a time when our par-

ents used to tell us, “Look  here,
you study well. If you do well in
the examinations, vou will do well

in vour life” But today, the opar-
erts do not say so because they alsa
do not feel that a student who will
do well in the cxaminations will be
able fo do something in his life time.

Today, the countrv needs techni-
cians, scientists and medical students.
But the University Granls Commis-

sion's report gives a very sorry
reading on this aspect. ILooking at
the UGC's report for 1971-72, we

find that the student enrolment in
arts increased from 43.6 per cent in
1969-70 to 443 per cent in 1970-71
and 45.2 per cent in 1971-72. But
the number of students in respect of
science has declined from 328 per
cert in 1969-70 to 31.6 mer cent in
1970-71 and 30.3 per cent in 1971-72;
and in respect of medicine the figure
has come down from 3.4 per cent in
1969-70 to 3.2 per cent in 1970-TI
and 3.1 per cent in 1971-72; in res-

pect of agriculture the figure has
come down from 1.6 per cent in
1969-70 to 14 per cent in  1970-71

and to 1.3 per cent in 1971-72. Th=
only branches where there have
been an increase are law and hum-
anities, i.e., arts, and in the case of



245 Annual Reports AGRAHAYANA 5, 1895 (SAKA)

gcience, medicine and agriculture
there has been a decline.

The peed of the country today is
students of science, medicine and
agriculture. But we find, regrettab-
ly, that the number af students in
all these branches has gone down and
the number of students in only law
and arts has gone up. You are a
student of law, Sir, and you know
that already the law courts are
flooded with lawyers. Obviously,
these persons who get their educa-
tion in arts and law will find them-
selves in a very helpless position the
moment they enter their life. There
is, therefore, an abselute imbalance,
and the time has come fur the UGC
to give a very secrious thought to
imbalance because if

removing this
this imbalance is not removed, I have
a serioug apprehension that the un-

employed bovs will almost erupt like
a wolcano. The youths of a  coun-
try may be compared to nuclear en-
ergy because, if properly directed,
they could be a positive force for
social and economic transformation
of the country and, if not properly
direclied, they could prove to be a
source of menace, Obviously, we
are standing fod2zy on a crossroad
where the unemployed youths of
our country may, if properly direct-
ed, gn on the positive path of really
uplifting th's country, of bringing
about social and ecunomic transfor-
mation of the country, or these
youths may, if not properly directed,
rock the foundations of our society.
Therefore, the Education Minister,
the UGC and the education insti-
tutions should give a wvery serious
thought to this matter. If we do
not give proper direction to our stu-
dents, I have got my serious appre-
hension that the entire social and
economic  structure mayv  collapse.
Therefore I would earnestly request
the UGC to remove this imbalance—
the number of students in science,
Mmedicine and agriculture, whom we
need most, has come down and the
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number only in law and arts is go-

ing up.

Today if we look around, we find
that, in spite of the fact that there
is huge unemployment, there are
certain fields in which there is lack
of students, We do not have suffi-
cient number of stenographers; we
do not have sufficient number of
typists; we do mnot have sufficient
number of students with vocational
training. And no direction has been
given to students to take to these
branches, with the result that there
is absolule imbalance in the society.
The UGC report, though it merely
deals with some of the aspects, does
not really give any great insight into-
these.

There is no leadership today in
the entire educational system. If
we look to pages 4, 5 and 6 of the
report, this becomes apparent. The
UGC is not only a body which gives
grants to differeny universities and
colleges for only a horizontal pro-
gress of educational system. They
should also try to uplift the standard
of cducation. If you look to pages
4, 5 and 6 of the report, you will find
that the amount of grants has risen
from Rs. 360.56 crores in 1969-70 to
Rs. 404.10 crores in 1971-72. You
also find that the amount has in-
creased because of the cost of staff—
the cost of staff has increased from

Rs 5573 lakhs in 1969-70 to
Rs. 102.11 lakhs in 1971-72. What
about equipment and books and

journals which are most essential for
uplifting the standard of education?
You find that the cost of equipment
has come down from Rs. 89.65 lakhs
in 1969-70 to Rs. 83.83 lakhs in
1971-72. The cost of books and
journals also has come down from
Rs. 7425 lakhs in 1969-70 to
Rs. 40.17 lakhs in 1971-72. If we are
spending less everywhere, on equip-
ment, books and journals, how can
we expect the standard of education-
to go up?
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Similarly, on page 5, we find that
‘the cost of staff has gone up from
Rs. 44.70 lakhs to Rs. 113.71 lakhs—
almost three times. But on books
and journals, the expenditure has
come down from Rs. 62.21 lakhs to
Rs. 39.01 lakhs and on teachers’ train.
ing programme from Rs. 9.03 lakhs
it has come down tp Rs. 3.72 lakhs.
If you look at page 6, on staff and
maintenance it has registered a small
dincrease but on books ard journals
as also on equipment the expendi-
ture has gone down. It only indi-
cates that there is a lack of leader-
ship in the University Grants Com-
mission because the UGC has taken
the satisfaction that theyv are in-
creasing spending money for educa-
tion. But increasingly spending
money for Staff or organisational
aspects will not make a correspond-
ing increase in the standard of edu-
cation. For that you have to make
a corresponding increase in the allo-
«cation of funds for books, journals
and research.

Now, with regard to this question
of research, unfortunately, there has
been no proper research in this
couniry about the educational sys-
tem. Prof, Madhu Dandavale who is
not here now made a reference about
teaching in the Universities through
the medium of regional languages.
Most of the Universities have adopt-
ed the regional language as the
medium of instruction and it was
done at the suggestion of the Vice-
Chancellors and others. But, un-
fortunately, I have to say that they
did not take into account the com-
plications of this question. We have
seen that in many Universities this
question has led to serious difficul-
ties, I therefore, request that more
time and money should be spent for
research on this guestion of the
study of wvarious subjects through
the regional languages.
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Again there has been no proper
study of the students' indiscipline or
the causes of studenis’ unresy today.
We are saying that there is a lot of
indiscipline among the students. We
should make a study of this aspeet
in the context of indiscipline in vari-
ous other spheres in  the country.
My personal experience is that the
students, if properly mobilised, dis-
play a tremendous amount of discip-
ling in moments of crisis.

There has also been a plea that
the students should dissociate them-
selves from politics. This is another
aspect in which I want that the Uni-
versity Grants Commission shouid
make a serious study because my
own personal feeling is that this
statement that the students should
keep themselves away from politics
is not going to do any real good to
this country. This policy of asking
the students to keen themselves
away from politics, in my wview, is
being utilised by the political par-
ties through back-door methods to
further their own interests as also for
agitation purposes and the students
have lost the paolitical perspective.
If we could really bring into the
minds of the students a sense of poli-
tical perspective, they will be able
to contribute to the development of
the country in a much greater mea-
sure than they are to-day.

Many of our universities have be-
come a play-ground for the tradi-
tional forces. We know how things
are going on in the Banaras Univer-
sity. We know the state of affairs
in the Aligarh University in which
you spent a great part of your career
tried to build it. The entire
educational system has been very
much vitiated by the political par-
ties. We all know about the Delhi
University. So, asking the students
to keep away from the politics is not
really doing any good to the country.
I can say that in

and

In that context,
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West Bengal the students have never
indulged in any regional or emotion-
al agitations. They have kept away
in spite of the fact that there is a
clamour that the students may
really indulge in emotional and re-
gional issues. They have kept above
these issues. .

I have to say regret-
the students today lack
In the Inde-
younger
leaders are

that great

In general
fully that
political perspective.
pendence movement the
generation—our great
really the products of
movement—could give a real direc-
tion to the country because of their
approach to the problems with a
political perspective. Therefore, 1
feel the Universily Grants Commis-
sion should very seriously consider
whether this slogan of keeping stu-
dents out of politics has really done
any service {o the country or it has
done only disservice to the nation.

Today, as 1  have said the entire
educational syvstem has no commit-
ment. We  have been saying that
there should be democracy, there
should be socialism and there should
be secularism. But did our educa-
tional syslem leach any one of us as
to what is gocialism, what is demo-
cracy and what is secularism? We are
sti]l maintaining the curricula of the
British days and what is their cur-
ricula? That was only to create a
set of clerks fo run their administra-
tion.

I do not say that they did not serve
any purpose because British education
and Westlern education did give
opportunity to our people to learn
about western liberal thoughts. But
it has passed its utility now. In
Independent India. our commilment
to education must change. We talk
of democracy, secularism and socia-
lism, hut does our Educational system
Bive any real insight into the con-
cepts? Take for instance democracy
itself. ] had the opportunity of asso-
ciating myself with number of
students organisations, In most of
these gatherings if 10 are on one side
and 9 are on the other side the side
With 10 say, we are a majority and

in democracy our views must ore-
vail, but the spirit of democracy is
that simply because somebody has a
majority that does not mean that he
should ignore the minority. The
real essence of democracy is develop-
ment of human values. The majority
in a democracy must take into ac-
count the views of the minority and
respect their ideas. The majority
should keep an open mind and be
receive to the views of the minority
and be influenced by it. Our educa-
tion system must teach these aspects
to our students.

Let us take another aspeci. Almaost
all our biographies start with the
sentence that the person came from
a superior caste. With independence
our concept of caste has changed.
But the textbooks do not reflect it.
Even our biographies are being writ-
ten in such a manner that the students
reads the biography feel, I will
never be able to come up to the level
of that person's stature. Biographies
must be written in such a manner
that the students will be imbhued by
that spirit and he will say. Here is

a life worth emulating and I can be-
of that type. The spirit of secularism
should be preached but our textbooks
are not sufficienily equipped for it and
therefore I would beg to submit that
there should be research done on
these aspects. We should inspire the
minds of our boys and girls and the
younger generation.

purpose of education is
of confldence in
This
is very essential. If a person of the
knowledge of the Education Minister
is not able to give a new direction,

The main
lo create a sense
them not a sense of frustration.

it is with a sense of frustration that
I shall have to approach the subject.
Under his leadership I am sure we
will be able to glve a new direction
to the educational life of the country.
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And I hope when next time we will
discuss the reporl. this report will
give a piclure, not only of the hori-
zontal development of education but
the vertical tvpe of developmeni of
education in a substantial measure.

W EeR AT w3 (AT ¢
qq WiIT AIA A g T "gFAQ
FF03r 7fr 2 wogly 7o qoraw ifam

wEAR gy - qAdfEd wree
FAMAT I ATAEI @I 2 A AW F5q
& wogfy TR wiaw qa & A
AFIAT T EHT IRAAT | FAIT
FEE &1 AV AVSTE( A AT wiAT &0

ol g A wPIW :  FA A
FH 60 FEgHI A qradr @ e 1

qqA ANIT
qft F741 Friwa )

HG[ IgH -

Let the bell be rung.

A wvery good suggestion has come
that this interpretation should be ae-
cepted thai while we are onlv discus-
sing the guorum can be ignored, but
at the time of decision the guorum
must be there.

Is i al! right that the hon. Memuer
<an keep on speaking and the bell will
be rung?

SEVERAI. HHON. MEMBERS: Yes.

MR. SPEAKER: Now, Mr. Nair, vou
may go on. There is now gquorum.

SHRI N. SREEKANTAN NAIR
(Quilon): Mr. Speaker, Sir, let me
first tell you that the funds that have
been allotted to the U.G.C. have
slightlv been increased. Along with
that, it may also be noled that the
number of colleges and the number of
students too have increased so much
that there is a demand for the reform
of the educational system in our coun-
iry.
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For 1970-71, the mnon-Plan expenii-
ture is of the order of Rs. 9.83 crores
but the plan expenditure is of {he
order of Rs. 21.79 crore:z making a
folal of Rs. 31.62 crores. For the
vear 1971-72 the non-plan  expendi-
ture is of the order of Rs. 10.37 crores
while the plan exnenditure is of the
order of Rs. 2423 crorex making a
tolal of Rs. 34.60 crores. This mecagre
amount of Rs. 34.60 crores is provided
for the higher education in this wvast
couniry of 5% crores ol people. How
can the U.G.C. look afler the higher
education, with thiz amount? Natu-
rally, the 'work of the UGC can at
hest be done in a haif-hearted manner.
This makes il difficult for the univer-
sities to cope with the direclives of
the U.G.C. I may point out one ins-
tance on the yuestion of pay scales for
the college slaff. New pay scales are
fixed for every five year plan period
very liberally and scientifically Ly the
Chairman of the U.G.C. But. the
U.G.C. is offering to shoulder 80 per
cent of the increase in the emolu-
ments on the condition that the Uni-
versities and Colleges would continue
to pay the higher scales even after the
five-year period. And after this five-
vear period, the entire burden is
passed op to the universities them-
selves, What can the universities do
as they do not have independent in-
come of their own? Manv of the
universities depend on the Govern-
ment's assistance or assistance from
some public institutions. They c¢an-
not have indefinite source of income.
The U.G.C. may offer new pav-scales
every five year plan period for the
{eachers but they offer anlv 80 per
cent of the increase in their emolu-
menis. If they say that thiz is o
be implemented by the Staies, how
cun thev do it? The universities also
cannol do it. The management who
has got the savings in granls may
perhaps do il. I say that the pay-
scales suggested by the U.G.CC. for
the third and fourth Plan perinds
remain only on paper, leaving the
teachers and the students discon-

tented and restive. Where a portion
of the increased burden is transferred
to the studenils community by way of
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increased tuition fees, they react
violently. Whenever the U.G.C, comes
forward with new proposals tor
increase of the salaries of the teaching
staff, I request them through you and
the Hon. Minister that the U.G.C. uo
evolve a policy of continuing the aid
to pay teachers a reasonable salary.
Let them not come forward wilth new
proposals fur increase in the eaiolu-
menis of t=aching staff cver and over
again if they cannot contribute their
share on long-term basis.

Now I come to the juestion of
special projects. These ure some of
the urgent matters which the U.G.C.
and the Educatiom Ministry must
anderstand before they undertake
such \projects, In view of the greut
difficulties that the Universities are
facing. I request that whenever the
new proje:ts are allowed every five
vears they c<ee that they rua for the
full five years. The fact however is
that grants ave sanctioned for the new
projects for five years but some of
them contirue uninterrupted for two
and even three plan periods. When
the project is terminated, the question
of retaining the services of the staff
comes up. The Universities have no
budgetary provision from their own
resources lo pay the stall who have
been recruited for the job. The
moment the U.G.C. terminate. the
grants the employees are to be dis-
charged, as the universilics do not
have any budget of their own to pay
to them. Even if they {ry lo accom-
modale them, there will be the
inconvenient position of the {eaching
and other staff of the universities
laking cudgels against it because
their promotion avenues are therety
closed. Ultimately, what happened
in the Kerala University in this regard
was that hundreds of these people had
to be inducled at the lowest level of
the services on the lowest scales ol
salaries in spite of the fact that many
of them had put in more than 10 to
15 years of service and were gelting
high salaries.

Therefore, this question of special
projeets must be studied and instruc-

tions must be given to the effect that
only people with a permanent lien
shoull be absorbed in such projeci:z so
that the moment the project is over
they could zo back 19 their origiaal
Josts.

Tnirdly, waere is the guestion of
post-graduate  courses. It iy a well
known fact that the essence of the
UGC's approach must be to deveiop
higher education, post-gpraduate edu-
cation and expert education. Bul the
UGC merely tells the different uni-
versities. ‘“These are the 10 or 12 post-
zraduate courses which we would like
vou io start and we shall help you in
regard lo them, but you may have as
many courses as you want, so much
su. there is a nplethora of post-
graduate courses in most of the
universities without the heln of the
U'GC or their supervizion or withoul
their laying down hard and fast rules
for the admission o] students. The
result is thal the standard of teaching
goes down, and the standard of the
courses goes down and the standard of
coaching also goes down. Apart from
the ouestion of the autonomy of the
universities, il we were to insist that
no  university should have posl-
graduate courses which involve more
than a small percenlage of the gra-
duates that have passed out of that
university, you will get very eminent
unid comrelent persons o undertake
these post-graduate courses, and the
teaching can also become more elfi-
cient,

Fourthly, the guestion of science
teaching has been a funny problem.
Many of the colleges ang universities
conlinue to feach wiat the professo:s
were taught tweniy yeurs apo. Rapid
changes in technology. in the scientific
field and in every aspect of scientific

learning and in the scientific field
have been completely ignored and
allowed 1o be by-passed. Therefore,

instead of appointing an expert com-
mittee once in a blue moon, I would
suggest that that there must be a per-
manen{ body of exwperls, eminent
experts, atlached {o the UGC so that
every development can be reviewed
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+1d the syllabi can be reviewed and
renewed every time a development of
a major nature takes place in any part
ot the world.

Before [ conclude, I have got to
make a very strong recommendation
to tie hon. Minister which may not be
accepled by most of the Members, and
that is in regard to the question of
imparting education in the regional
language; I would suggest that at the
university or post-graduate level, this
muay be put ofl for as long as possible,
because thereby we shall be creating
barriers between universities and uni-
versities and the national integration
of India itsell might suffer. [ know
that this is a thorny guestion, and it is
not a very popular attitude which I
have advocated, but it is a very serious
problem which the hon. Minister and
the UGC may ponder over btefore
taking -a decision.

Lastly, I would submit that feather-
brained schemes like *“Autonomous
Colleges” should not be laid before the
students. The UGC should themselves
try and experiment the scheme first
instead of sending circulars to all the
universities that they could adopt it.
Otherwise, it will bring chaos into the
educational system without bringing
in any good results.

MR. SPEAKER: 1 have seen the
time schedule for discussion of the
lock-out in the Indian Airlines. I do
not find any time Today for it, but
I shall fix up tomorrow for this. We
shall have this between 3 p.m. and
4 pm. tomorrow. At 4 p.m. tomorrow,
we have alreadly fixed the discussion
on the ICAR. It is a very tight pro-
gramme, and this is the only time
available for this discussion, and,
therefore, I have fixed the discussion
on the Indian Airlines lock-out for
tomorrow at 3 p.m.

SHRI P. G. MAVALANKAR
(Ahmedabad): The meeting with the
hon. Speaker, Sri Lanka, has been

fixed tomorrow at 3 p.m.

MR. SPEAKER:
House

After all, this
mmust keep running. We never
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stop the House. There is no other

time available; this is the only time
available.

MY FRAARPAE . FETe WE 2T
UF qwr q1 9 &9 TR o g,
TR FH Y FAS quE A1 M0

LT AT ¢ Y FIEAE FH A
T g} 0 T qTAY fewr % | IR
TF  quETFRISa S wcfzar) wa
7g &1 a2 Fgd & | A7IRIA IH !
g AT 1 9IS AT T T FR
usWEzZ FT AT |

PROF. S. L. SAKSENA (Maharaj-
ganj): I am fully conscious of the
economic crisis faced by Government
and of the various cuts that have been
made in the allocations of the various
Ministries. But education is the most
important nation-building activity and
higher education is catered for by the
University Grants Commission. There
has been a cut of 30 per cent in its
grant for this year with the result
that many affiliated collezes have to
go without their most urgent needs
fulfilled. I would, therefore, request
Government to show some considera-
tion to the UGC so that the most
important projects which are going
may be continued.

The UGC caters for universily edu-
cation and affiliated colleges. The
number of students in affiliated col-
leges is much large than in univer-
sities, the perceniage beinz 87 in the
former and 13 in the later. But the
amount of money thai they can spend
on the affiliated colleges is very small,
practically about one-tenth of the
money spent on the other. Of course,
I can understand that research is the
main occupation of the universities,
but the affiliated colleces must not be
starved. They also cater for research.
1 would, therefore, suggest that GPv-
ernment must make a bigger allocation
to the UGC, at least to the extent
of meeting its more urgent needs.
I bhad a talk with the Ministes
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this. He was sympathetic. But his
hands are tied. Therefore, urgent
programmes of the affiliated colleges
should not be stopped and some
more money should be allotted to the
UGC for them.

oft forr are farz (efaq) @ oo
wgya, favafaara s mam e
FS AT RV ATFAAT BT THT T
T YT | 39 F TS WEAT 48 97 fF 3o
¥ W= I=7 forerr &7 913 7 fawafrar-
wat % gY, T wEfaamal ¥ &Y, s
aTg & ¥AT §Y AT gk A A ag
S aFT A 77 | 34T fAw gw A fava-
faarra gazm wraw w1t famafaamal
Y IEY TAEAI Ay | AIH gL AW A
u=T 80 & < favafgamy & o1t 8
a1 9 Gat dqud & A favafaar &
rEA AT g dmar ag @
fo oot 2T wrETEAET W ¥ w7
T %71 157 fRgr war qr ag QoF g1 @
g ar A

o g9 2ad & fw orgt mgh ¥ g9
feretr & faear< @Y <@ & 3@ Wi
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TATT AW F1 @A Tigq fw Far
Tt 31 # o1 g9 faafaadr a
agfaamdi #1 T9C T FFT & | A7
7z 3@ ¥ wvad pla § w5 e &
argeg o faqa fqeF@aEg ar 731-
faeerd aad & ag 4 75 38 Mg A &Y
Ta & 1 v @11 T e & Ao
IT &7 ITAT A4 AT WA AT F
W I & 40T q 09T @FA & ) WG
#, orgr 9% AT AT TE4E ATE TE 8§,
@il & Tga & fa1 Tg 740 Al §,
a7 & fag @i & meer(aAe @ faq
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¥ & ad ¥ WA 3T AW F 92 30
§ st 9 w0 faeRw g0 TR
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# foar g4 WY w1 A4 faoafaama
/AT FEWT FT T4 A AT grafaa
AT 9gw fF g7 & faaw A1
fasm araYor it § g Arfge sigr 9T
#W1 afa & & g § 1 3T A AT WY
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far z9 FY 9 F AHIF FE@T
A w57 § | 9% FER T AW gAQ
Fdr T Aeqral [, fria oafeay &
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¥ gwmary drag wf g ) ag af a2
Gy F AL T AT I T5 &
HYv &5 w40 &1 TAT Ag /AR
Ziar 2, Afer ag deqr foast & fao
AFSAAT 7 T 2 )

F{ 1964 T 3T AT F1 farq-
faarea & 31 faqr T4 a1 1 ITF A
77 gEqT T 3FTAM 2AA fawy war §
fan @7 forar a3i 2 1 T0A1 93 3
TIHTE FI, AT AW & WA FT ATHRAC
% faqid frai a4r 1 A X AL AY
FIHT? T ATATT AL A4 | T &
4 HqEFTT G L FIATET £33 TR
g1 W ZTAIE 4T 147 38 TSR 9 g
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g|l 0 T3 s=yE w7 E-wOEt
vt favaiarea sz saw F fear
ST 2, FfeT AraTT gg 78 3 g &
f& = s/ F1 ITARr IF IT H G0
PaiAdi v gsar MR FFIMY
v matz 9% 3fear 4 woan famar
giafrrga s wvwisramagd fs
fasr frsmayi g g & 4 feat &
20 g, f64 ® 30 @@ ®WR
fraT & S0 79 &7 T/ATAT IT FEqH
1 fo 1 ¥ faa famar &, Sfeq foud
F MR 9T g7 TF 947 W ;@A T47
g | &1 Al s % WEfE a1 w9
FT U4 F1 agm@Ei A F fAg gim
¥ wrat st & P w1 & fgma fram
aft i e A wgem w1 g
& §3 w3 fed 1 |, §3 g far w17
ar ¥ sgar wgar § e gfz 3¢ 9
FAF AT Fr A N F AN A
o< & qor 33 F Ay dare g 1 & gvamm
e g i 3t & ST el e i
faorg A dewf adF agm 2 | ag
fvafrgids w137 AAW F 2FT FY
aw & 5 g7 fami gee & faawm
A I E 9T F fgA@ a misIiam
wFiZ Az F1aT & ar AL, ST AN
i & g0 A8 0 IT T ETACRIOT A0 g
ar afy agh 9X 1A feF TR " F97
§ o fFy IR & F0IAT A5 99
@2, %7 A AT F W F AT ATHIA

HIAC AGATF )

Tro AFAGT F1 ATLifow &
aifzn g€ A 1 37 F fer F wgr
fp TEXRT F TAFIAS TAT FAT
&) g v T FY ITA FFA0 w0 AT
e TTRR U F AA I F A F fFawa
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# gur & 1 74Y e x| w1 fag o wed
T 1% faar war qv | A w7
T WOA TIAE ¥ T T AT § AR
6 F TFAFIAT AL GAT R | W
A gAi g fR oF A ggw gAY ana
T A FC 9T & wAT F1 AFC 04
FITHT F1 IF, TFWT T WATEHE
A T, METT F ag gigf w1
&L Og §4qTT FOF UF Tg1A aF a2 @
AT I F WAz gidt £197g YA *
o wa ggar ax $570 oz wifa &
39T amgrarat gan, 391 Afafadt dom &
gfea qamg w$ A1 39 avg A7 gud
Td g | 9 9T €I fAa A
F1 IAT A gAT | 3q F Al F1A9IA
wft & ger fami war 1 w9 W A
& 37 & AW T whar g, AfET I0F A9
0 TgT 9 w=OT A1 F 1, &7 fog &
AEAAE faerr §47 @ ag fadaw «@v
|G o qg A T AT BT 3 | AL
famfaama w17 wawr wr 37 qmai
#1 g0 wrfgy, ¥fF 9 gUF FAHT
o famga o2 37 fAg g o Al
1O ®E419 37 AR =47 =iz, g9
FAFEMAFAE AT IgTAE
Tz YF ¥ FW FT qZ @A GATA
Fi7 & WA [ AT F HETAT
oz Tt fg gwi 1 tfazfads
¥ o9y Wy F gy TCAT §, 99
FIRFFEAMA FATR ) 92N &
fafimr #1171 & 759 Y afsagia; #¢
q3fr & 1+ & AT F FIAAT IGAT §
fF a8t ¥ Srg@ T AIA FT FGIFH
&7 g Wi 37 ¥ faq asfeat ¥ faar
& am ¥ 2faam fay & 1 F1€ a7 wIdr
0 & faa® 37 TF(CF ATIT Aivg
Ffi s asr 1 ¥ wiq A CF ARG

T GAAT AIAF ) OF wfaaT ®

33 7 30 ® fa@ad ag ar fear 7an

g
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“Your daughter actively involved
in smuggling boys into girls’ hostels.
Come immediately and take her
away "

e wEEw: & qodt s &
|TETT 97 FgAT Angar § for ¥@ gwTT
ara w3 | 7 famgw T A b
afer a7frat v ea ag & aiwT My
SIcAE

o Wi oW gfAafud
Ty wfawm A e qx aga Fifad

= fraAre feg - afrafudt ar=w
#fe 1 FTmr var § qg we w7
AR AN FT ML 1T AR
REMT T T5T 4T 997 FT @ 2,
% 7= gy w7 @ grar 2 | & Szar
EFmamam i dqiamargx
YT HTFAT F 1

oy WRiEe : fEE # St an
AN IFALFIH | OF qAH T
gt 9T AT w1 1w A3

st fyamr g Fag : % 1 foaee & Aema
WG

wifaqe 3§ 4 d@ w9a
1972-73 & g% fag o ag =1 -

“Your company has contributed
Rs 20 lakhs to the Birla Institute
of Technology and Science in
Pilani.”

¥ 1a%) 3AfAQ FIT KA AT §
f& §G THC FT €TG( T3 FFAT & THHRT
¥ at faarar wirar & #feA a7 gEEER
& zof 441 T & 1 T AW ¥ FUS
A F ATt & wgar g 5
frafaqeT waw  WaWm W WX

26,

W 2 | % oY 459 &1 A R
SEE1 3% fwar avar wrfgm )

TR ARy {5 gag 3aF fam
| TG AT IR {7 SaTRT ¥ fermn
Tt § | fmiAeT Ay 1 fraar ang
wifgm

forwi, gt wether wat wepf Aot
(Mo imo AT g&a) : W et

MR. SPEAKER: There are a few
Members; each may take five minutes,

SHRI M. M. JOSEPH (Peermade):
I am really glad to take part in the
discussion on the repcrt of the UGC
for the years 1871-72. Before I come
to the report, may I say a word about
the UGC? Our UGC was constituted
in accordance with the pattern of the
UGC in England. In England there
are only ten universities, about 300
cclleges and about three lakhs of col-
l“ge studenis whereas in accordance
with the report in India there are 95
universities, 3896 colleges and 32,62,314
college students. [ doubt wh<ther one
institution is sufficient to meet the
needs of such a huge number of univer-
sitis ang colleges and the all round
development of nearly 33 lakh stu-
dents I have seen principals and staff
of the colleges and universities from
Kerala and other places in the South
coming to New Delhi to meet the
authorities of the UGC to get their
grants ang loans sanctioned and their
grievances redressed. [ request you to
start at least two more units of the
UGC, one in Madras for the South
Indian TInivorsities and another in
Calcutta for the Eastern States,

Education is even now a State sub-
ject. The policies of higher education
are decided by the Ceniral Govern-
ment; grants are also given by the
Central Government, The State
Governments are nct in a position to
meet the expenseg on college education,
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or to develop national education. Edu-
cation uplo the higher secondary
should be with the State Government:
higher educaticn or collegiate edu-
tion should be made a Central subject.

UGC has started a few Central
Universities  spending several crores
of rupees. UGC has spent Rs. 12

crores over the Delhi University and
the Jawaharlal Nehru University. All
the Central Universities are in North
India. Why not one of them at east
could be starteq in the South India.
Kerala stands first in the matter ot
literacy and hence I request the Go-
vernment t> start a Central University
in Kerala. UGC is found to be partial
in the matter of distribution of grants
to various universities. It is report:d
that the UGC has given Rs. 56 crores
to 74 universities. At the same time
Rs. 7 crores were given to flve Central
Universities. The Jawaharla] Nehru
university alone has been given
Rs. 6.5 crores last year. It is rather
painful to see the step-motherly at-
titude taken by the UGC tcwards the
South Indian universities, This policy
has to be changed.

The report speaks clearly that the
UGC is giving more importance to
quantity rather than to quality of
education.  Accordaing to the report
of the Indian Educaticn Commission,
the tetal number of college students
in the year 1965-66 were eleven lakhs.
The Commission says that India can
absorb only 22 lakhs of persons dur-
ing 1975-76 and 42 lakhs in 1985-86.
The wonder is that there are 33 lakhs
of college siudents even at present,
which is thirty per cent more than
what we need. But the ecnnomic
growth rate of our nation is only 4
per ceat. This disparity is one of the
causes for the wvnilent situation pre-
vailing in the field of higher eduex
tion. The system of education should
be changed in toto. The out-dated ex-
amination system also should be
brought under modifization.

From the report, we understand that
a majority of the students are study-
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ing in alfiljated collewes.
given to affiliated colleges hav~ in-
creased. Well and good. The 15GC
is  giving aid to stall  quarlers
teachers’ Thostels, book banks ete.
But the amount allotted for reszarch
and teachers' training should be sub-
stantially increased. The disparity
in the salary of the college teachers
and university tleachers should he
abolished.

The granta

I hope the present U.G.C. can do a
lot of improvement in the field of

education. Our Education Minister iz
a  scholar. The Chairmaax of the
U.G.C. is an exoverinced man. The
Commission members e glso

veterans in the field of edwcation
Hence I expect a bright future for
our education under the present set-
up.

MR. SPEAKER: Since there are a
few more members to speak, [ have
extended the time. I hope members
will be brief and not grab the time
of others. The minister will reply at
230 P.M,

12.50 hrs.

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.

The Lok Sabha re-assembled after
Lunch at four minutes past
Fourteen of the Clock

[Mgr, DEPUTY-SPEAKER in the Chair]

MOTION Re, ANNUAL REPORTS OF
UNIVERSITY GRANTS COM-
MISSION FOR 1970-71 AND

1971-T2—contd.

MR. DEPUTY-SPEAKER: We will
continue  discussion on the Annual
Reports of the Universily Granis
Commission.

SHRI SHYAM SUNDER MOHA-
PATRA (Balasore): Mr. Deputy-
Speaker, Sir, I am grateful to you for
hoving me this time.
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Sir, education can be called safely
the elixir of our social life, mritasau-
jeevdanl. Here I would like to quote
what our learned Minister for Edu-
cation sald on the 26th November
1969, in the debate on the University
Grants Commission. He said:

“The University ‘Grants Com-
mission is not given adequate funds

to play its expected role. The
funds allotted to the TUniversity
Grants Commission  are ridieul-
ously low."”

I personally feel, the University
Grants Commission foday is only a
disbursing authority of funds to
different colleges. Bul it must be &
policy-making body as such which
should guide the pclicies of univer-
sities and different colleges.

If 1 bring your aitention to the sad
plight that certain universities arc
suffering form today, I chall refer !_o
the University of Calcutta which is
one of the biggest universities in the
world. This is what Lord Cureon.
hundred years before. suid aboul the
Calcutta University:

“It is not a collection of bwld-
ings; it is scarcely even a sight; it
is 0 body thal eontrols courses of
sludy and set exnmunalion pooers
for the pupils of afilinted ~clleg2e
They are not part ol it

Hundred years after, in 1962, Sir Eric
Ashby said about the same Calcutta
University:

“With a few notable exceptions.
they (Indian universities} remain
examining bodies and their students
naturally regard success in examina-
tions as the sole end of an under-
graduate career.”

This is abont the Uuniversity of
Calcutta which controle 2 lakbs of
students.

If I bring to your notice a fact. the
University is spread over the whole

city. The main olfice of the Con-
troller of Examinations is in one
street called Vidhansarani:  the

Answer Papers section, godown. _r&
cord, ete ig in Darbhanga Building:

1895 (SAKA) of U. G. C. (Mol.s =16

the Diploma certificate seclion is in
Centenary Building and the Conf-
dential section in Hazara Road, If
the Controller wanis to meet the Vice-
Centenary Building and the Confi-
or more; if another offier, say, the
Pro-Vice-Chancellor who is in Dur-
bhanga Building wants to meet the
Vice-Chancellor, he has to do the
same thing. That is why, the Educa-
tion Commissicn hag said a few years
ago that it shoulg be a campus life
where cvery can have mutual discus-

sions, mutual discourses and mutual
relations  with one anofhor, Lr.
Kothari  suzid in hi: Convocation
Address at the Roorkee University
studants and  professore sheu't do
some field work

If I bring your attention to the

present type of efucation Wheh o s
operating ip China, you will be just
surprised  that  what Gandhi snid
before, ‘hat one should have some
relation  with  basie life, what he
called basic education, or Dr, Kothar:
said that the professors and stu-
dents should have somg relation
with reality in life, is what is
hapoening in China. In  China,
1,50.000  <tudents  who were enter-
ing the hicher course of study were
asked to do at lewst 2-3 years work
in the ficid with peasants and with
workers Why? Because they are
the part and parcel of social life;
they are the part and parrel of the
economic life of the world. If they
are not in touch with the social and
economic  life, then education be-
comes immaterial and incomplete.

Then we should have sufliciem
time to look into the Acdut Educa-

tion about which the University
Grants Commission has also maae
certain recommendations. The Uni-

versity Grants Commission grant 75
per cent funds for Adult Education
to the universities and 25 per cent
is to be given by the universities.
It is a very sorry state of affairs
that our country has not made
sufficienty progress in the fleld of Adult
Education.
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Now, I would like to refer to my
own State Orissa. The University
Grants Commission Members had
visited the Sambhalpur University,
the Utkal University and the Brah-
ampoore University. But nothing tan-
gible aas come out of their tour. So,
I reiterate that the U.G.C. should
not be partial to some universities
and close their eyes to other univer-
sities. Probably, they are more con-
cerned with the Jawaharlal Nehru
University to which they have al-
ready granted more than Rs. 6 crores.
The quantum of grant which is given
to the Delhi University is also much
more compared to other standing
universities in our country.

Fven then, wheh 1 was talking to
the Dean of the Students’ Welfare of
the Delhi Universitv, a few days ago,
he said, ‘The amount is a very paltry
sum.” 1 appreciate his idea. It 1s
really a naltry sum. That is why I
say, the hon, Minister may kindly
consider to put more funds at the
disposal] of the University Grants
Commission.

One of the activities of the U.G.C.
is to sponsor international co-opera-
tion. You will be surprised to know
this. 1 am making a sensational
disclosure on the floor of the House
today that an Israeli professor was
invited to the Delhi University only
two mcnths ago and he delivered a
series of lectures. He made a poli-
tical den in the campus of the Delhi
Univers'ty. How could it escape the
attention of our special branch, of
our intelligencc, and of our learned
Minister who is heading the Educa-
tion Ministry?

The position today in the country
is that everybody wants to pass an
examination only to pget into a job.
In other words, education has be-
come job-oriented. That is why I
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say that the education should be
such that it brings a ‘harmonious
development betwiipn mind and soul’
as Plato said many centuries ago.
The education should be philosophical
having reality with the philosophic
life in India, with our eculture and
tradition, or it should deal with mate-
rial life. Unfortunately our educa-
tion today is neither traditional nou
material,

I want to bring one more aspiect of
the U.G.C. o the attention of owr
Minister. The U.G.C. grents sufficient
funds to certain universities to con-
tinue research. The Political Science
Department of Banaras Hindu Uni-
versity is one such university which
got more than Rs. 1,50,000 from the
U.G.C. to develop researct work. The
person who is conducting the research
there—the Head of this Depart-
ment—, Dr. K. V. Rao, is now in
such a sad state of affairs that he is
going to resign. During 35 long years,
between 1928 and 1963, the Political
Science Department created only two
Ph.D.s, but during this professor's
time, hardly nine years, there have
been 12 Ph.D.s. Now the University
clique is such that such a learnsgd

professor has become a victim of

conspiracy and he is going to be

thrown out of the University.
Therefore, the policy should be

such that it can bring about a harmo-
nious blending between different
departments, between the Vice Chan-
cellor and the teachers and between
the teachers and the pupils, so that
the education given in our country
today is shaped according (o the
demand and nred of the country,

*SHR] S. D. SOMASUNDARAM
(Thanjavur): Hon. Mr. Deputy-
Speaker, I am grateful to you for
giving me an opportunity to partici-
pate in the discussion on the Reports
of the University Grants Commission.

*The original sprech was delivered ip Tamil.
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During the past iwo and half de-
cades, many Education Ministers have
come and gone. It is common know-
ledge that immediately after a new
Education Minister assumes Office he
declares that radical reforms must
be brought about in the country's
educational system. I am sorry 1o
say that such declarations have so
far bien consigned to national archi-
ves. The University Grants Commis-
sion, which is the apex body for
higher education, has not cared to
translate the declarations of the Edu-
cation Ministers into action-oriented
programmes. The higher education
in our country still does not reifect the
hopes and aspirations of the future
citizens of our nation.

Threre are 86 Universities and 3896
Colleges in which 35 lakh students
are undergoing courses of higher
education. I need not repeat the
growing unrest among the student
community. The basic reason for this
unhappy state of affairs is the un-
certain future for the younger gene-
ration. After completing the higher
education, the students do not know
what is in store for them. Naturally
they are frustrated. Consequently,
they are not able to put their hqart
and soul in their studies. Their frus-
tration and helplessnesg leads them
to violent activities.

I am sorry to say that the U.G.C.
has so far not gone in detail into the
causes of gtudent unrest in our coun-
try. 1 am afraid that the UG.C.
remains content with the disbursal of
grants to the Universities and Col-
leges. Here also, the U.G.C. cannot
derive full satisfaction of having
done justice to its duties. You know,
Sir, that adequate funds are not
placed at the disposal of the U.G.C.
by the Education Ministry. While it
is claimed by the Government that
the national income has gome up, the
allotment to education does not secm
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lo increase in the same proportion
as the increase in the national in-
come. Whenever the Government
propose certain economy measures,
the first victim is the Demanus of the
Education Ministry. I would request
the hon. Minister of Education that
he should exert himself to get the
maximum money at lvast in the Fifth
Year Plan. I want to remind the
Government that the future of thg
country will be bleak if adequate
funds are not allotted for education.
Education ig the corner-stone of all
our developmental activities. If the
needs of the future citizens of our
country are ncglected, naturally the
prowing student unrest will engulf
the entire country.

The U.G.C. should also ensure, be-
sides disbursing the grants, that the
grants are utilised properly for the
purposes for which they were sane-
tinned. 1 doubt very much whether
the U.G.C, has ever taken follow-up
action 2{ter the grants had been sanc-
tioned. The amenities for highcr
education are woefully lacking in our
country. This is also one of the pri-
mary causes for student unrest. The
U.G.C. will be well advised to make
a thorough and complete study of the
amenities that are required by the
students in our country and prepare
a time-bound programme for provid-
ing the minimum amenities to them.
In the interest of the well-being of
the nation, the Government should
also unreservedly place at the pispo-
sal of the U.G.C. adequate funds.

Before 1 conclude, 1 will refer to
another important peoint. During
November 19—21, 1972, there were
violent clashes between the Police
and the students in Palayamkottai,
Tamil Nadu. The Police atrocities
resulted in the death of a student
Prof. Srinivasan was also assaulted
by the Police. The one-man Commis-
sion of the District and Sessions
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Judge which inquired intg the chain
of events in Palayamkottai has in-
dicted the Police for its excesses on
the unarmed students, Similarly, the
Inquiry Commission which went into
clashes between the students and the
Police on December 2, 3, 4, 1972 in
the Clives Hostel, Tiruchirappalli has
beld that there was no justification for
Ihe Police to enter the Clive's Hostel.
Tiruchirappalli and to indulge in
indiscriminatd and brutal lathi-charge
on the unwary students. If the
U.G.C. want to acquaint itsell with
the problems of student community,
if the U.G.C want to stand by the
student community, if the UG.C. want
to protect the portals of higher edu-
cation from being vitiated by the
Police. » representative of the U.G.C.
should be associated with the Inquiry
Commissions appointed by the Statc
Governments, Then only the U.G.C.
will be enabled to formulaty mean-
ingful programmes for the entire
siudent community in our countrv,

1 would in the end say that the
U.G.C. should convert itself into an
active policy-making body for higher
education, instead of remaining
mersly as an aid-distributing agency.

=it afrwr ggr (afsmr) w1
Wt 7ar m H5E 97 w=3, FfraTA A/
FHeT AT TTEIAT A AT W
TRET AR Fad fwerr @Y &1 forar
dymT ) ofaT & wfas av 37 &7
SAETT AT GEE FIFAT Tifgy
oy GATT4T § & Tg T a8 AT
7Y & TN A= amfrs FATE
oY =% TR AT EW TACE

afaafady area FAVH & F49-
7 o frar 5N @ & qnd a0
1 @ FEMIATAMATH ag i
a3 fra west @ aww ¥ AR
AfT gm F A w e R fE A
@ fad #eF AT F AWM F
2 z9 Fa A A4 E A F G
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¥ fre 75w w7 afz & 4 wox
W37 TAAT wiF-fama g Sy
f& &w w14l Afaw F1 F41 55
w ¥fan# #gm fF afqafnd aren
w9 7 f8 9 7 w7 mrw A TLH
Fr Wis fAFaAdr & a1 Aed S
FomA Bl WU ¥ EeRaT " ga
ATZ T OSATEAT A1 99 F AW 349
=g 3, 39 F IslafT mET AT
T=% F1 39T AT 55 45T AR
ag gl Af® Azl 7z ¥ dem
T A1 97 93 {77 35 frhea § A
13 7" AR frra faa w g qiew-
fqea &1, A wAN-A74Y Z1 A1 A
qraFs 70 5F F00F vw a9z faar
HEFT AT |7 GIAFT AAT J4T A7
RN KIACTZT 0408 | ATTA AR
% (FFEM #i 9576 £ | 4FAET s@ian
HTA RO A AL, F@ifET AT ag
afea owvwm 71ifady sqig Srag it
afed 72 & H @ g afFEEd
qrEA FASE FToeqed AT Tifgd
gard arfadt & g fio wrawrar
H guelr foedr At 9.fgdy wmg e
¥ formr mavd AT Jifg | 97 F Aw
Aiq gaidt AN WA TiT § AR
HTH §a W AANT ¢, IAFTATH WY
gfrafa) argq FHYaT B sqrT A
afgd sqifs wigamr ¥ w3 @l
wredra werfa A7 afga fom gar
212 & FT7 A gE freti wrgrfa
EYir g forstr g AW FT WAt o
9 & fay 9w v @y, afew
gt d@ g ®Rk  §E @t
FAfga da § WA I IAF
8 WOT AWM WA q@r aread
&, A1 gAY W19 & SeqM & FHre W
orr 2T wrfey fam 0 fE guit &
AN gar Io A e BN gE g,
qesfx fodfy g€ & wifge fomm gard



273 Annual Reports AGRAHAYANA 5, 1895 (SAKA) of U. G. C. (Mot.) 274

agt a2-3f fazm gn, waz A g
FAATW T RN, o WAF ZT 4 I
T AT A 77T ArAqiqt &1 T
3% HAA F 14 31 99 2T aqw
SIE T T I L ER AR (E 2
AMTHIT A2 FAAT FOTT & FAT
vig 7@ afgr gfadady wiza
FNARA R385 HITeT0T TaAr Tif70
FfamradT aizA fama 20 iad *
FHA AIE AET IAT 34 19 AT e
Azl fzq war 2 74 T ameEy we
qA1 HFFT 7T @A L AT H
Figw fasat /@ 41 21 Ar 34 ¥ Aifzea-
Wil AT |7 (1A B AT agr
o owfzarn ot ®Arme wre RIEAT
FTHTE BT F AT GTA R TE
fd-i % 394 FwT W o¢5 faga
" oAiA 539 g1 AR | A7 HeTd
ITFATT T AR TG F STV U &A
Az o fs 3o trwnfas g1 e oF 944
T 47 TE | A A g § Ag AT TAA
FreA 7 5 7at afaaiqds arza s
F wilAAT Fi &I ALE 2. AET EWT
Aga ¥ fafza ar qlfg 2. 55 77 W
AZT AL & 1 ZWiT 3A0A7 A1 FT HAY
At zdsr At wf 2 gy 7 fAaw g4
g far 1 wrfAST @ q AT FH AT GF
SAMAT, 37 F 9% I7 1 Arz AT
afer o figd a7 2 W@ S
Agr 4 & 7 samafs § oA
T #®r¢ W2, 72 7 fwar  wfaw
F1 5 777 7 A9 #0F T T4 AR
Wt frsiea &7 § F1 Jg7 g9 A7
2, X wAwAr I@L I FAATAETS
1 g7 I FAT AT &, AfET AT
qrerr @7 & Fgt FrE wafy A T W@
T W AET & qm AwgT TE 2
¥ iy &7 feqfas 7 a8y 41 78 fAa
WEA FLHT R BF At 9T FEg
fasafaama &= «ifzd | 37T 930
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TR S TR SR AR (EC T
SHET I T °

- g 3 T(F7 g o waq tgér
AT Fo7 7 faa

MR. DEPUTY-SPEAKER: The
House had earlier agreed that the
hon, Minister should be called at 2,30
p.m.. but some hon Members are
still wanting to speak....

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI K RAGHU
RAMAIAH): There are still four or
five more Membeirs wanting to speak.
You may give them five minutes
each.

ot W walq fag (Frawsr )
AerAT, A9 qAR Freafaaras #1-
TIF AW F 1970-71, 1971-72
& gfazadl ox it wa¥ frar g%z
FA Fr 744 faar § 3q% faT war &
aaRr fAFT ©T ¥ gAaE AT TEAT
g #7if% & Strrae § waq F TOX waATH
¥ FIX qA 37 qgAq faqw a7 fa=w
g5 FA Fr waq fear 3 qar
feafa & & az7 ga # o faw gse
FE, AT AN TRy fAgAIT A
FOART AT AZT

frozfaarra  #r =qrar w03
AAT 9 AT Fi £TA @ AT fE
FOATT F FAFA aF AT AT H7
TAr Af foaqr 1 gz 7 Ao
AT A1 wlasaT a1 § I
faeafaaraqt £ =qmar & alqTr
A & w1 F wedr wgEw w5y
Tarf Far wg § fe 3R IAx
g3 F qifrg @7 ¥ froafaaraay «r
sqrq4r 1 fadtg faar € | wad fag
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% IF g & qart [ SEET§ 0
3 £ ® § IER dar #r¢ g A
faar &, 397 929 £ 7w 7 fom
faar &\ afwa gaawe F A9 famg
wfasfas a4t # favafgerma wafye
FW & fad FAT 0T 2w AEAL
FT—-Tig A f7org &2 *rg1 a7 =77
HEW AT ATETT FTAT

HE g Arg B fAym A
IRAT g {6 forai w0 wrdr md ¢ fovenidd
w1 gatarr fawre wome 1 FATT
fawrg 1 9gt w2 arx g ag ol
"geqa 3 77 4 fovardt =y afor, =f>-
fax. s aq; ermfas fmr
PEIC S A o I i O ) - O
FUAMH A1 A1 ARFAT 2 IAFT AET
From g fr frox famdl & oS
gia fagaq £ 39F wa H %
fazrm w1 g5t A 3w @A &
afs 3% fax sTmarfas fmar 0
sgeqr &7 1 FAAY AT 77 favars 2
f Y et Fagafaanaat &t g
gam faqmm -2 3 A@ & fac
U @Y AT 1 A @Y @ aF et
w ¥ F77 ¥ franfaat £ wfrfas M
ifas e 7Y frerelt @ a7 7w T
¥ wfa =7 faafm 7Y gar &1 o =a-
aw ez ¥ Ffcx o frafor 78 g
aw a% gw 2w & avmfos o miew
7Y femr @89 | w1 @ ATA S
AT T oAr FY werr § A g
7Y griY AR T 7 famar Y gw wT
TEY A AL TR | g N
WET-HAY ¥ AT FIAT WS
frad g & =fefar od dfr =3

1 JITAT AT X |

% wfafm & frdaa s sgan
g & s & gror e wrares g
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& grawy § o1 14 fag wr ¢ 3a% fag
¥ w) ofr # aage F7@ § HT Ardar
FTT g 6 57 mawat & fan 9 gaafa
fratfea #Y v & 9% afz £ 97 faan
g FY AT, AQUTAT HIT AAATT T
fem ¥ ga1% gl w1 AHEw F91 I3
a¥ | I7 THIY TR AETEE  uhar
T A wraAT @ 98 Wi Alaar F Qg
LeCoifal:co

AT, AT & Afqwe & wa
gad fg=Y %) g amar 99 ¥ EET
o 31 & 28 gar 5 T W
fe=t &1 %< g7 w7 & +dwat &
Tgrar 7 faad dw ¥ faga 7Y feafa
§z7 @Y 9] Y= g Afmaw F grQ
fgRr & Tg-wmar AT fEa g @
g I faw ¥ g gOWT ST WY FE
fgr | WT WA-IEET wT oAg
amd gl WA ¥ qwg W e |
@ feafa & a8 wewea famess &
e fawarq & f 9@ a% wreg-wrar A
gRiY @ a% 7 VG WrAOHF OFa g
FFd & ;T A fav ) gwamma & amd
0 T TEF FATFIH G 1 AT E |

My #Y & ag W frdze w1 TEgm
g f& g o & o gagfaa e,
waafaa = anfaai @, weweas,
gfeaw nd wfgend & wvat wfax @
wlas agigar & w7 FWify qai 3%
aqav Tal AW FA @R | TE
fadia mzman 2 AzA wWEAEF 2 )

gierfas fafama & wvisw ¥ wa-

da & fadaw For wzm g o owd aw

qwn 28 29Y F aig gl AiecfaE
FOT E 14 2 F mg aterfaw
fafraa & wdam § w17 25 201 & @y
M Hawa ¥ gra atarfor #07 &

1 9T T & 1 gwm@ owaEr S A
fraze & f& favafamea waais mam
F g ot g fgw  weamy mfe

37 3T A W e &, 95 @7 291 | fowme

qY T TH AT F §FEG §, IAH
T F1 war A Tifgn 1 ag g
g qPrd) A &, a8 o1 gmi fra o
tw § fomd Mg @d9 & Wit e
gy @ ¥, fave =0 & gurt fag 2w
aifega &4 Wi @9 AW E, e g
a%a § & o gma fava dgea
frgra @ BT gwq A gzasw
T @FT g A g Oy @
fx afs an wov gimfar fafemg &
FTIFH F1 g | A oM am fawe
wiar ¥ o1 gFar ¢ o= favr & guem
il & ary gz weyfaw avam e
fragrasa § 1 gt amm & gt
sareg & fow 2 @ g 1 gw
WV FG ¢ WAl A WA FEAFIE T Y
59 SV HIT B AT 1 9AE F4G |

wa § & g7 4% T FHF I

gOE qAF AGI, AT A F 94,
Sl A1 & FHT  FHEG T F T4
I Wl & wa {  fasafeagrag
/AT wAW 1 gifew  FWAT Fear
g1

SHRI DHAMANKAR (Bhiwandi):
If you look at the last year's report,
you will find a considerable increase
in the numbers of siudents, colleges
and universities. Wz are having
more education. I think we should
have better cducation. The standard
of education must be raised,

If we look around, we find student
unrest rampant and arson and gha-
raoes galore. To curb these destruc-
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tive tendencies, we should raise the
standard of education, 1 request the
hon. Minister to give some guidelines
to the U.G.C They cannot be simply
spectators. They are a competent
body which should give guidelines to
<urb ali these tendencies .

There is increase in post-graduate
centres in different universities. 1
welcome it. But we must also look
to the need of medical education.
Otherwise, the evil of capitation fees
which is increasing every year will go
on unchecked.

MR. DEPUTY-SPEAKER: Is me-
dical education within the purview
of the UG.C.?

SHRI DHAMANKAR: No. But 1
want to suggest that capital grants, as
given te Aligarh and Varanasi, should
be given to different universities to
siart medical colleges. Otherwise the
evil of capitation fees to the tune of
Rs., 40,000 and Rs. 50,000 will grow.
50 we must increase the number of
medical colleges and give {facilities
for the same.

The U.G.C. is giving considerable
help to colleges. But the principle it;
the bigger the college, the bigger the
grant.  Actually, smaller colleges
situated in backward areas conducted
by backward class people, Harijans
and Adivasis should be encouraged.
A college with 1,500 students can be
self-sufficlent, but one with 300 will
find it difficult to make both ends
meet. The Education Commission has
clearly stated that the minimum
number should be 1,000; colleges
which have lcis than this number
should be encouraged by assistance to
increase the number. They should be
helped to grow.

Summer institutes are conducteq by
varions universities. But there is no
overall supervision, Even retired
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teachers are admitted to make up the
minimum number and nobody super-
vises the work. It should be entrust-
ed to a board of studies of different
universities; they should supervise
and evaluate the work of the summer
finstitutes; otherwise, they become
summer 1esorts.

The old estimates prepared some
ten years ago for assessing the cost
of construction have become old and
must be revised. They were ecalcu-
lated on the basis of Rs. 15—20 per
square foot of construction; the actuual
cost now is Rs. 35—40 per square
foot. The estimates should be re-
vised accordingly and the grant from
the UGC should be increased corres-
pondingly.

The UGC is giving substantial
grants for teachers' hostels. This is
very mnecessary because a migratory
teacher staying somewhere about,
say, Rombay a who travels six hours
a day in a local train to and fro can-
not do justice to his job. If teachers
can be accommodated in the college
campus by giving assistance to col-
leges for teachers’' hostels, that will
definitely enhance the standard of
education,

Lastly I would like to mention one
point and that is about my constitu-
ency, Bhiwandi, where a Harljan-
Girijan Samaj Unnathi Mandal, run
by Harijan Adivasi boys {s doing
very good constructive work in edu-
cational activites. It is running about
20 institutions, balawadis and primary
schools, and one college also. If they
are treated ut par with other colleges,
it becomes very difficult. We were
given an assurance by the Central
Government for financial grant when
Dr. Chandrasekhar was the Minister
for Social Welfare, But nothing has
been done. It becomes very difficult
for these boys to go and collect the
matching grant. Either the Univer-
sity Grants Commission should allot
more grants to the colleges run by
backward people or in the backward
areas, or the percentage of public
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contribution should be reduced to 10
per cent. In some cases it is 50
per cent matching grant. I would
request the Minister to treat it aa a
special rase and reduce the matching
grani to 10 per cent only to those
institutions which are situated in
‘backward areas, and secondly, which
are conduced by Harijans and Giri-
jana and backward class people. That
will give impetus to education and
‘to develop themselves and develop
society in general

st rrody fgy (AR )

JqTeTS  WEET, FATT GMHA A FAQ
s 791 ¥ ag gfrafadr grzs s
N N g ¥ afrEfadr g
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arEr R
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¥ 75T FT OF 3200 ug oy A1 f¥
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A ¥ g W fr o wgim Ak
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MY T3V F) 9987 A &
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Fragr &7 w3 wko To TR W
wFF wifo #Yo THo FIT FT ITZH-
SiRaT &1 foar wmar & AT wEr
FAT T | ARF-TEAT F 98 9T
fomifag & frisa feq sma arfe
qEF ST AT FgAT HA AD |

go Ho Ho feqy AT =, Tz
2T 2 Ffew 9w Are &Y AF IT X
feit #radg @d w¢ @ § a8 uy
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qamd 7 & gk o # %€
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F¥  wimd  FAfEFwE F1 FAIE
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fedr org w0 oy 3 A
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w1 qFE T afEm, gwr &y dqIee
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I W FH F1 geI A ¥ ¥
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qaft s 7T 5q A TARH
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T Wl & ag # e FoE 4
anda  F@&T §

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): I am
extremely grateful to the hon. Mem-
bers for the keen interest they have
taken in the affairs of the UGC and of
the problems of higher education in
the country. It is a source of great
encouragenment not only to me but
also to the Members of the UGC and
in fact to all the universities that this
august House is so deeply concerned
about the developments of higher
education, 1 feel that this reassurance
is necessary, particularly beceause the
unversities have been having—I must
confess this—a feeling of inadequacy
of financial support considering the
increased responsibility which they
have to bear. As many hon. Members
have pointed out, the number of uni-
versities, colleges and students had
been going up rather rapidly. Com-
pared to that neither adequate funds
are available nor are there adequate
jobs for those who will be taking
degress from the universities.

Tt is n serious matter for congide-
rather, In the document entitled Ap-
proach to the Fifth Five Year Plan
which has been approved by this
House and also by the National De-
velopment Council, there is a refre-
rence to the policy of the expansion
of higher education. In our country
we cannot take a blanket view that
expansion facilities for higher educa-
tion must be restricted. A certain
degree of expansion should not only
be not stopped but be increased. 1
am referring particularly to the more
hackward sections, the bottom 30
per cent, those belonging to the sche-
duled castes and the scheduled tribes
who, if for nothing else need to be
given' higher edueation to fmprove
their social status, if not their econo-
mic status. These facilities have to
he expanded. Similarly, as many
hon. Member have pointed out, there
Is need to provide greater facilitics
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and ¢pportunities for higher educa-
tion in the backward areas, particu-
larly in the hill areas. Again, this is
a view with which all of us would
find ourselves in agreement. The
Central Government brought a Bill
which this House was pleased to
approve, as a result of which the
North-Eastern Hill University has
been established at Shillong, One of
the purposes was to ensure equality
of opporiunity for our brothers and
sisters living in the north-eastern
areas and in some parts of our coun-
try where the rate of development
has not been such as we would like
it to be. These points, I think, are
very clear to us and so far as the
backward and poorer sections of the
comn.unily and the backward regions
are concerned, more and more facili-
ties must be provided for higher edu-
calion. At the same time, while we
are talking of the poorer sections of
our peoulation, we have also to think
of the innumerable young people who
are forced to discontinue their edu-
cation because their parents do not
have the money to support them for
anather ‘hree or four years for uni-
versity education. These people have
to take up jobs, whether they are
gond or bad jobs. But even for these
peuple, the doors of higher education
should not be closed. There should
be no bar at vertical mobility. The
Government of India iz considering
proposals for establishing a univer-
sity in which people who are working
or staying at home or who for one
reason or other cannot go and join a
university will be provided with
facilities and opportunities of higher
education and will be able to take
the degrees of this university. I hope
it will be possible for me to come to
this House with concrete proposals in
this respect.

SHRI VAYALAR RAVI (Chirayin-
kil): What is the purpose? To be-
come LDCs?

PROF. S. NURUL HASAN: The
purpose of higher education is not to

provide jobs. That is the responsibi-
lity of someonc else. The purpose of
a universgity is to provide education
and if my hon. friend will forgive
me, education is worth having even
for its own sake. You must provide
them witlh job. But even if people are
not provided with iob, it does no
meun that you weny tnem the possi-
bility of education. Therefore, the
two are different. The purpose of
education, namely, the {raining of the
citizen. of develuoping his personality.
of improving his skill still remains,

Manyv hon. Members have said, and
rightly stressed, that the purpose of
higher education should be to foster
among our ycung people the spirit of
democracy. of socfalism and secula-
rism, With this objective the Govern-
ment finds itself in the fullest agree-
ment. I have no doubt that with the
varicus measures which the UGC is
taking, or proposes to take. the ful-
filment of these objectives would be-
come easier.

Here I pgo to the extent of agreeing
with my hon. friend, Shri Ravi, that
we cannot close our eyves to lhe
employment pattern existing in the
couniry. Therefore, the expansion of
higher education must take into ac-
count the growth and pattern of
employment opportunities, While, on
the one hand, the youth of our coun-
try is a resource even in economic
terms,—one of the hon. Members
compared the energy of the youth to
atomic energy—and this human ener-
gy must be utilized, at the same time,
we should not allow a policy whereby
we should keep on the pretence of
education and let the young people
think, rather mislead the young
people {o think, that they are receiv-
ing pcod education. when we are not
giving them geod education.

Therefore, in the Approach Paper it
was argued, and this was generally
endorsed, that excezt for the weaker
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sections of the community, except for
the backwerd regions, the growth of
opportunities for higher education to
cthers must be regulated and must
take into account the employment
pattern and  opportunities that the
suciety 1s going to offer. But this
requires self-discipline, particularly
¢n the part of the State Governments.

Here I would beg of you to take
into account the constitutional limita-
tions on the functioning of the UGC.
Educatiorr is g3 State subject. Even
university and higher education is a
State subject. The Constitution gives
10 this Farliament the right to co-
ordinate and determine the standards
of higher Education. It is in accor-
dance with this power that Parlia-
ment has enacted the University
Grants Commission Act, What is the
vower that has been given to the
UGC? The only power that the UGC
has got is to withhold a grant. I
regret to say that even a temporary
withholding of grants has not deterred
some of ihe State Governments from
going ahead with the proposal to
establish universities without first
consulting the UGC. Therefore, to
blame the UGC for the way in which
higher education has expanded, for
the way imn which the colleges have
bzen established or not established is,
1 submit, most unfair.

The only power of the UGC is the
power to give development grants or
nnt to give those grants. More than
this, it does not have any power. [
carnestly hope that with the bless-
ings and support of this hon. House
it will be possible for us to persuade
the State Governments to consult the
UGC before they determine their own
pelicies of higher education, before
they decide to set up colleges or
universities, and the manner in which
they propose to disburse the funds
which have been earmarked for the
States gector in so far as higher
educalion is concerned. If the State
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Governments hold such regular con-
sultations with the UGC, the UGC
will be abie to play a more effective
role in this sphere. But until that
happens, I think, it would be unfair
to say that it is merely a grants-giving
body because what other power does
it have? At the same time, in spite
of these limitations, it has been taking
any number of positive steps to raise
the standard of higher education. I
shall be referring to some of them in
due course. Many of the positive
changes that have taken place in the
country during the last few years
have teen enccuraged and stimulated
by the University Grants Commission.

15 lirs.

Some hon. Members have raised the
question cof the review of the func-
tioning of the U.G.C, Both the Gov-
ernment and the Commission are
seized of the proposition. Meanwhile,
the U.G.C., following its reconstitution
earlier this year, is engaged in for-
mulating the sirategies for higher
education in the coming Plan period
and the re-structuring of its program-
mes. We shall, certainly, bear in
mind the suggestions put forward for
an overall appraisal of the Commis-
sion’s functioping.

My hon, friend, Shri Parashar, re-
ferred to the Committee appointed by
the C.A.B. regarding central respon-
sibility for higher education. I under-
stand, the Committee appointed at the
instance of the C.A.B, by the U.G.C.
has finalised its report and it will be
considered by the Commission short-
ly. But the main question to be
concidered is that of the total availa-
bility of resources for higher educa-
tion and the distribution of the same
between the U.G.C, and the State
Governments. This question has to
be decided by the National Develop-
ment Council and not by the UG.C.
If the iota] allocation is much more
for the State Governments and much
less for the U.G.C., then the effective-
ness of the U.G.C. in assuming finan-
cial responsibility will also be lower.
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In regard to the question of what
bas been the contribution of the
U.G.C. in raising the standards, I
would like to submit that the Com-
mission has been stressing and, lately
it has been working much more
«<ffectively on it, on making education
more relevart to the life of the com-
munity, a point which has been stress-
«d by many hon. Members. The
gruwth of post-graduate education
and the re.appraisal of balance bet-
weon vnder-graduate and post-gra-
duate education would not have been
pcssible but for the positive stand
taken by the Commission.

Similarly, the Science Improvement
Frocgrammes to which a reference has
keen made in the Report is an impor-
1ant step in the direction of qualitive
imprevement and for bringing about
a change of emphasis. 1 am happy
‘that the Commission is now extending
gts programme to Humanities and
Socia]l Sciences, (

‘The contribution of the U.G.C. to
the growth of research in the univer-
sities hardly needs to be emphasized.
A1l the hon. Members who are aware
of the research pattern in the univer-
sitics would, 1 have no doubt, bear
me out that the UGC's contribution
in this respect has been positive, 1
weuld like to make a special reference
1c the UGC's scheme for the Centre
for Advancd Studies and of special
asristance to those departments which
arc active in scientific research,

So far as Scheduled Caste and
Scheduled Tribe people are concern-
€d, I would like to make one submis-
sicn that, perhaps, the hon. Member
who made j reference to this was not
aware of the fact that there is a
Member of the UGC who belongs to
a Scheduled Caste. Apparently his
name did not convey the caste to
which he belongs. The Government
and the Commission, as I stated ear-
lier, are deeply concerned about the
position of Scheduled Castes and
Scheduled Tribes and of the other
eveaker sections of the community. ...
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SHRI DHAMANKAR: While con-
sidering the institutions manned by
Harijans and Adivasis, will the Gov-
ernment relax the condition of ten
years' standing in the case of teachers’
hostel and also reduce the percentage
of matching grant to ten per cent?

PROF. S. NURUL HASAN: This is
a matler which requires a very care-
ful consideration. Do we want segre-
gation? Do we want, in institutions
of higher learning, hostels establish-
ed fur specific communities?

SHRI DHAMANEKAR: They are
orgarized by them not only for them-
selves bu* for all communities,

PROF. S, NURUL HASAN: The
point is that, in the general institu-
tions, particularly in the college ins-
titutions, there should be an effective
reservation for Scheduled Caste and
Scheduled Tribe students so that the
best of ecucation that is available is
provided to boys and girls belonging
to the weaker sections.

Efforis are being made to re-struc-
ture tlie scholarship scheme so that
more people beloning to Scheduled
Custes ar.! Scheduled Tribes can
avail themselves of this opportunity.

Asg I pointed out earlier, the system
of part-time education has been taken
up seriously through correspondence
courses, through part-time courses,
through the system of what I just
now mentioned, an open university.
This iz also a recommendation of the
UGC on the basis of which the Gov-
ernment is considering this proposal.

Similarly, the UGC has been, late-
ly, devoting a great deal of its atten-
tion to the implementation of the
schemz of examination reforms. As
I have stated in this House earlier,
it has selected 12 universities to start
with, and it would consider others
also if the other universities volun-
teer to bring about an improvement
by way of continuous assessment,
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assessment by teachers themselves, of
having a question bank and various
other graded systems, evaluation in
individual subjects rather thap over-
all evaluation and things of this type.
This plan of action {8 under conside-
raticn and the reaction of the univer-
sities and college teachers has been
generally favourable.

Similarly, the question of autono-
mous colleges has been taken up by
the UGC in order to build up an
elitist attitude but in order to provide
an cpporiunily to the teachers to fix
their own syllabus, to do their own
evaluation; that is the rationale be-
hind it because the best person to de-
termine the syllabus within the over-
all frame-work is the teacher himself
and the best person to evaluate the
work of the student is again the
teacher. And if this be our objec-
tive, then autonomy has to be given
to such teachers and the UGC is
formulating the detaila of the propo-
sa] for the implementation of this.

Similarly, the UGC has recom-
mended to all the Universities to
implement the report of the Gajen-
dragadkar Committee so that the
students be involved in the process
of decision making in the Universi-
ties, It is not, as the Committee has
pointed out, merely a question of
giving representation. It is more a
question of involving the young
penple because the modern educatio-
nal concept regards higher education
particularly as a two-day process in

wkich the teacher and the taught
both actively participate. It is not
based merely on the principle of

role-learning. Therefore, it is felt
that the student should be associated
and involved in the process of deci-
sion-making in the universities g0
that they may become active partici-
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pants in the academic life of the col-
leges and the universities in which
they live.

Many of my hon. friends have
referred 1o the question of the pay
scale of teachers. 1 regret to say
that I am not in a position to add to
what I have already stated in this
House, that the report of the Sen
Committee and the recommendations
of the University Grants Commission
in regard to the pay scales of univer-
sity and college teachers are still
under the consideration of the Gov-
ernment znd the Government is not
vet in a position to announce its
decision. Further, if I may address
my hon. friend, Shri S. M., Banerjee,
who has gone to sleep, the University
Granis Commission has appointed two
committees to make recommendations
regarding revigion of the salary
scales of the non-academic staff in
the Central Universities in the light
of the decision taken by the Govern-
ment of India on the recommenda-
tions of the Third Pay Commission
for Class II, III and IV employees.
One of these is for ministerial and
Class IV staff and the other for teach-
nical and the laboratory staff. The
Government of India agree in prin-
ciple to examine and implement spe-
cific propcsals that the TUniversity
Grants Commission will be making to
the Government on the basis of the
reports of these committees which we
are awaiting....

AN HON. MEMBER: What about
demonstrators?

PROF., S. NURUL HASAN: As
regards demonstrators, the general
policy recommended by the Pay Com-
mission is that it is not desirable to
have a four-tier system for those
demonstrators who do fulfil the qua-
lifications. . ..

PROF. MADHU DANDAVATE
(Rajapur): Is the Minister referring
to demonstrators in the laboratories or
demonstrators on the streets?
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PROF. S. NURUL HASAN: I must
apologise to my hon, friend. I am still
not so used to demonstrators on the
streetg that I would think of them
rather than those in the laboratories.

DR. KAILAS (Bombay South):
Prof. Madhu Dandavate is both.

PROF. S. NURUL HASAN: The
UGC is of the view that the grade of
demonsirators should gradually be
abolished, that those who are qualified
{o be promoted should be promoted as
and when vacancies arise and absorb-
ed in the higher grades. Those who
are not qualified should be given op-
portunities and facilities of improving
their qualifications. But if some people
are still left the UGC would like an
improvement in the grades. But, I
would not like to make any further
observations because, as 1 said, Sir,
the whole matter is still under consi-
deration.

SHRI S. M. BANERJEE: May 1
know what is the opinion of the UGC
1> bring these university employees
within the ambit of the Industrial Dis-
putes Act? May I know what stands
in the way?

PROF. S. NURUL HASAN: Surely
the hon. Member does not want that
the University Grants Commission
should look upon the universities as
industries,

Wt MNgMT FERIEH (FT77)
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PROF. S. NURUL HASAN: This
matter was discussed if I remember
aright. A statement was also given
sometime ago. Offhand, I do not re-
member the contents of that. But 1
may say that the whole matter was
thrashed out at a conference of Chan-
cellors and Vice-Chancellors. The
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Government of India was represented
there; the UGC was represented there,
Certain guidelines had been evolved,

A great deal was said about affiliat-
ed colleges. I am not in full ugree-
ment with criticisms that the affiiated
colleges have been denjed the funds
that they need. The fault is not that
of the University Grantg Commission.
I would crave your indulgence to ex-
plain this in a minute. The UGC's
responsibility is not for the mainte-
nance of the State Universities or of
the colleges. The UGC's responsibility
is limited to supporting the develop-
mental activities. Once the develop-
mental activity is supported in the
plan period, then, that is transferrad
to the State Governments. That is to
say, the continuing lability of that is
transferred to the State Governments
and the Finance Commission takes all
these considerations into account be-
fore allocating the resources hetween
the Centre and States. Therefore, to
compare the grants that are given to
State Universities ang colleges with
Central Universities (Which are direct-
ly the responsibility of this Parlia-
ment) would be somewhat, in my
opinion misconceived. The Centre's
responsibility for the Central Univer-
sities is in accordance with the rele-
vant part of the Constitution. Here the
maintenance grant, the development
grant, all share has to be borne by the
UGC itself.

References were made to Jawaharlal
Nehru University. If a University is
Yeing established it has to have a
building. It has to have equipment, It
has to have a library. All this expen-
diture has to be incurred. One cannot
simplv compare the grants; which are
given for normal development and the
grants which are given by the UGC
for establishment of a university.

SHRI N. SREEKANTAN NAIR:
Why don't you establish Central Uni-
versities at other States?

PROF. S. NURUL HASAN: As T
have already stated, we have alreadr
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provideg a Central University at Shil-
long. We have already under consi-
deration,

SHRI J. MATHA GOWDER
(Nilgiris): What about a Central Uni-
versity in the South?

PROF. S. NURUL HASAN:....the

cslablishment of one at Pondicherry,
for the South.

SHRI K. HANUMANTHAIYA
(Bangalore): Some time ago the

the Advisory Committee recommended
a Central University for Bangalore for
the South and Mr. Chagla agreed to
implement that. I would like to know
as to what has happeneq to that.

PROF. S. NURUL HASAN: About
that proposal, [ don't know whether
that would b: constitutionally valig or
niot, but, anyway, that is not the view
of the State Government and the State
Guvernment also had not askeq the
Centre 1o take over the Un:-ersity of
Bangalore.

But, Sir, there is a proposal, as this
House is aware, which is under consi-
deration of the Government that, as «
part of the wider settlement, a Central
University be eslablished at Hydera-
bad. If the House passes the relevant
constitutional amendment which will
give tu this Parliument the autherily
fo do so, then a Central Universily
would certainly be established in
Hyderabad.

However, I would submit that if our
standards are to be raised, the affiliat-
eg colleges have to be given more
assistance. I'don’t know what is going
to be the overall allocation to the
U.G.C. in the Fifth Plan. But, whether
the money is given fo the UG.C. or to
the State Governments, 1 earnestly
hope that the needs of affiliated col-
legeg will be taken into account before
the figure is Analised,
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PROF. S. NURUL HASAN. Sir, L
have already answered this point. And
this is what 1 was attempting to do
just now.

Then, there are a few other specific
points which have been raised by the
hon. Members. I shall attembt to ex-
plain some of them. A gpecific refer-
ence was made to the invitation of an
Israeli Professor. 1 would read out
the statement of the Registrar of the
Delhi University. This was a state-
men{ which was sent with a letler to
the Editor of a newspaper which was
published as a report:

“Your stall reporter refers {u un
Indian Scientist from Israel visiting
the Centre. It is difficult to under-
stang to whom is he reierring
Could it be Dr. R. N. Singh who
visited the Department for some
time? 1If so. it is a most curiols in-
sinuation that Dr, Singh, an ladian
national, that he happens to be it
Israel on a research training is only
a malter of chance. How could this
University prevent him from visiting
his cwn country? Is it suggested
that if he wanted to visit his own
almamater, the Delhi University,
the University should have stapped
him from doing?”

SHRI SHYAM SUNDER MOHA-
PATRA. My information is that this
Professor has been there for a decade
and has married an Israeli girl. I have
also read that Dr, Singh has taken ihe
Israeli citizenship. This is also my
information and T am also qunting
from a journal. The hon. Minisier
may kindly ascertain the facts that T
am submitting.

PRPF. S. NURUL HASAN: I shall
certainly find it out. I read nut the
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lctier of the Registrar of Delbi Uni-
versgity,

Many hon. Members referred to
developing agricultural  sciemces and
affilialed colleges. Also they referced
to the question of non-viable crlleges.
Alhough, broadly speaking, agricul-
tural education and research is the
responsibility of my college, the
Minister for Agriculture, neverthe'ess,
the U.G.C. is considering a proposai to
develop the non-viable colleges by
giving them a rural slant so that they
would attract more students and the
type of course they would be impart-
ing would be of direct relevance and
advantage to the rural community in
the surrounding areas. But, this pro-
posal is very much under their consi-
deration,  Similarly, an hen. Member
referred to the need for having an
expert Committee for each subject
Mtached tn the U.G.C. The UGC, I
understand, has already appointed
standing panels for each of the sub-
jects. which would go into the whole
question of the courses as they exist at
the moment, would look info the needs
and requirements of each of the sub-
jects and would make suitable recom-
mendations. Some time ago, the UGC
appointed reviewing committees for
the various subjects. The reports of
these reviewing committees have al-
ready been sent. It is not a correct im-
pression that the courses of the univer-
sities have not been revised since the
British dayvs. In fact, in many univer-
sities, the revision of the courses has
pgone on methodically and at the mo-
ment, the ccurse are up-to-date and
they have no relation to the tvpe of
courses that existed before Indepen-
dence.

Some hon. Members compared the
figures for two years and stated that
thére was a decline in the grants for
equipment, books and journals elc.
This is because of the fact that the
UGC announces its grants for books,
journals ete. for a flve-vear period.
Usually, universities and colleges draw
this amnunt very quickly whereas the
money allocated for staff takes a very
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much longer time. Therefore, it is not
correct to say that the emphasis on
books and equipment has gone down.

My hon. friend Shri Shivnath Singh
has made rather sweeping remarks not
only about the Birla Institute of Tech-
nology but alsg about the UGC.

SHRI SHIVNATH SINGH: It is not
properly functioning. That was why
I made it

PROF. S. NURUL HASAN: I would
like to base my observations more on
facts than on sentiments, and, there-
fore, as I had told the hon. Member
orally, if the hon. Member were to
give me detailed facts, I would
certainly look into each point which
he would like me to look into, but
till I have had that opportunity, may
I request him not to pass such sweep-
ing judgments in the House?

SHRI PRIYA RANJAN DAS
MUNSI (Calcutta South): There is
no need for education for ten years.
It may be scrapped.

PROF. S. NURUL HASAN: If
funds are not provided, we shall not
have education not only for ten years
but for a much longer period.

SHRI PRIYA RANJAN DAS
MUNSI: For an experiment, you
may close it for three years.

PROF. S. NURUL HASAN: Before
I conclude, I would repeat thaf it is
certainly true that the UGC will be
able to play its part more effectively
only if the funds placed at its dis-
posal are raised. The Planning Com-
mission is looking into this matter,
and I hope that they will do their
best to take into account the needs
of the UGC and of higher education.

I would once again like to take this
opportunity to pay my tribute to the
chairman and members of the com-
mission, to its officers and to the in-
numerable teachers of the wvarious
universities who have so readily
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served on the committees of the com-
mission.

SHRI P. G. MAVALANKAR: The
hon. Minister had referred to the
question of autonomous colleges. He
said that the professors had a right
to draft their own syllabi and examin
the students, but he dig not reply to
the specific instance that I had quoted
in my speech about a certain professor
of the Bombay University who was
not allowed to go abroad to read a
paper because of the Ministry of
Education’s denial. How does it fit in
with the avowed policy of Govern-
ment?

PROF. S. NURUL HASAN: Severa]
points were raised which were not
directly relevant to the functioning
of the UGC.

SHRI P. G. MAVALANKAR: If he
accepts autonomous colleges, surely,
the autonomy of the universities is
then much more important.

MR. DEPUTY-SPEAKER: He has
said that this is not the responsibility
of the UGC.

PROF. S. NURUL HASAN: The
hon. Member knows the flaw in his
argument. He is certainly welcome
to put this question to me or ask me
outside the House, But we are dis-
cussing now only the reports of the
UGC ang it is not suggested that the
UGC has done anything in the matter.

SHRI P. G. MAVALANKAR: They
are part and parcel of the UGC and
university education. Professors are
not permitted at all to do their work
freely and honourably.

SHRI PRIYA RANJAN DAS
MUNSI: In spite of normal condi-
tiong prevailing in the eastern part of
the country, is it not a fact that in
nine universities, including five in
West Bengal, there has been complete
failure to publish the results of the
examinations for the last two years as
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a result of which about a lakh of
students have to suffer in their three-
year career?
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SHRI VAYALAR RAVI: Certain
colleges receiving grants from the
UGC indulge in malpractice and
corruption not only with regard to
appointment of teachers but also in

regard to admission of students. Will
he consider blacklisting these colleges?
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SHRI DHAMANKAR: Grants are
given to colleges on the basis of
numerical strength: the bigger the
college the bigger the grant. Actually,
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he weaker colleges require more
issistance. Will UGC revise the
policy in the light of this considera-
tion?

PROF. S. NURUL HASAN: I will
look into the point raised by Shrl
Munsi. I do not have the informa-
tion readily available.

As for the question regarding the
RSS at Patna, a question has been put
and reply has already been given or
is being given. I do not exactly re-
member. 1 received notice and
drafted a reply. It is a specific case.
1 cannot possibly keep all information
readily available with me. If any
information is given to the Commis-
sion that the moncy sanctioned has
been wrongly spent, if any specific
complaint is brought to notice, I have
no doubt suitable steps will be taken
on that account.

As for the point raised by Swami
Brahmanandji, I thought I had ex-
plained this point at some length.

Coming to Shri Dhamankar's gues-
tion, T have stated that the Commis-
sion is deeply concerned about the
need for providing better facilities to
Scheduled Caste and Scheduled Tribe
students.

SHRI VAYALAR RAVIL My
question has probably not been pro-
perly understood. Certain colleges
are taking money not only for
appointment of teachers but also for
admission of students, which is a
corrupt practice. Will the Commis-
sion blacklist such colleges?

PROF. S. NURUL HASAN: 1If a
specific complaint is made, I have no
doubt the Commission will take suit-
able action.

—

15.35 hrs

PRESS COUNCIL (AMENDMENT)
BILL

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
I. K. GUJRAL):; Sir, I move:*

“That the Bill further to amend
the Press Council Act, 1965, be
taken into consideration.”

As the hon. Members are aware, the
Press Council Act was amended in
1970 and it gave effect to the recom-
mendations then made by the Advi-
sory Committee of Members of Parlia-
ment which was constituted and set
up by the Government. After the
Bill was passed, as desired in the Act
itself, a Nominating Committee was
set up, comprising the Chairman of
the Council of States, the Chiet
Justice of India and the Speaker of
the House of the People. The
Nominating Committee invited, in
pursuance of the relevant provisions
of the amended Act, nominations from
various organisations and constituted
a Press Council in October, 1970 it
self, Unfortunately, some news-
papers in India criticised the function-
ing of the Press Council, and there-
fore, the Nominating Committee in

its wisdom decided to resign. We
were inclined to persuade the
members of the Nominating Com-

mittee to reconsider their resignation,
but they did not agree. In the mean-
time, the term of the Press Council
came to an end in October 1972 itself.
Therefore, we had to take action and
by an ordinance we decided to extend
the term of the Press Council so that
we in the meantime could decide in
the House itself as to what the Nomi-
nating Committee should be and what
should be its constitution. We have
also decided in the meantime to sel
up an Advisory Commillee again as
was done in 1970 to advise the Gov-

*Moved with the recommendation of

the President.



